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[Dr. B. N. Antani.]

tion. Shall we thereby be able to achieve the
object? if I were the hon. Finance Minister's
adviser today 1 would have extended a
welcome to all his measures to balance the
Budget. But I would certainly have liked him
to look at the wasteful expenditure that is
going on on administration. As Chairman of
the Administrative Reforms Commission has
he not been abie to find out what a wasteful
expenditure there is today on administration? I
concede the point that in ,ny developing
country we should have expenditure. But has
he seen the waste going on in our foreign
missions that we have today? He himself
conceded that there was room for reducing
expenditure in our foreign missions, as for
instance in Great Britain. But let him extend
his vision , little more and see the state of
things in the recently liberated States of East
Africa. Look at the way our missions have
been operating there. There is sheer waste of
money going on there. We have a package of
snobbery assembled in these States giving no
protection to the people there and a large bit
of the money of our country is being spent
there, thereby taxing my cigar and my
footwear and the footwear of my children and
family. As I have very little time I would only
appeal.

THE DEPUTY CHAIRMAN: You may
continue tomorrow; you have time.

DR. B. N. ANTANI: I will not have your
bell ringing for me. I will finish now.

THE DEPUTY CHAIRMAN: We have
other business now.

SHRI LOKANATH MISRA: He will
finish in a minute.

DR. B. N. ANTANI: Madam, I would
therefore request the hon. Finance Minister tq
consider these ispects more fully. One morg
thing. He has levied a tax on interests brokerage
commission, etc. and I am I
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told he too has received representations from
distant places that this should be reconsidered.
I would appeal to him to do that. Again in the
name of vainglorious schemes they have
started what they call free trade zone at
KandLa. The hon. Finance Minister did no.
visit that area when he visited Kutch last time.
If he will see there, not a crow flies there up
till now; not a kite flies there. And what
expenditure have we incurred on that? What is
your scheme? What is your plan? Take us into
confidence and show to us seme potentiality
of it. Those who like parrots have been crying
free trade zone, free trade zone, have never
given us any pattern of the free trade zone that
they are evolving there. With all these things
my emphasis is mostly on the reduction of
expenditure in the Administration. I would
also say to hi'm that free trade is the only
source of life even in a developing country
and if he will see to that he will never have
reason to take resort to this painful task of
taxing footwear, the common man's beverage
like tea and coffee and my cigar.

Thank you, Madam.

SHORT DURATION DISCUSSION RE
USE OF FOREIGN MONEY IN
GENERAL ELECTIONS

THE DEPUTY CHAIRMAN: I have fifteen
names here. I therefore hope that Members
will be reasonable when they make their
comments and be brief. Mr. Rainarain.
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wndiEr 9% & Fa1a7 47 |
SHRI BHUPESH GUPTA: Left

parties.  (Interruptions).

THE DEPUTY CHAIRMAN: From
where are you reading this? If you are
reading the report, you read it in English
if you want to read it.

St oA o Csferm vamie”

T FI9T HT 917 LN & | AT FCF 3@

a1
SHRI G. MURAHARI: (Uttar Pradesh):
He is not quoting from any Report. He is
just drawing the attention of this House
to some reports published elsewhere.
You cannot insist on his quoting from the
paper. (Interruptions)

THE DEPUTY CHAIRMAN: Mr.
Murahari, he referred to 'New York

(West
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Times' and 1 thought he was reading
from it. Now, he can say what the wants.

SHEI G. MURAHARI: And I do not
like this sort of attitude on the part of the
Congress Members to make light of the
whole discussion, because most of them
are also guilty of this . . .

PANDIT S. S. N. TANKHA (Uttar
Pradesh): Whether you like or not, it is
not material to us. If the party has been
named . . .

SHRI G. MURAHARI: Congress has
been named.

PANDIT S. S. N. TANKHA: . . . we
'must know where it has been mentioned.

SHRI G. MURAHARI: It has been
mentioned in the newspapers.

Discussion
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THE DEPUTY CHAIRMAN: Mr.

Tankha, let him continue.
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s @2fw afaw, gte uwe nmo ¥
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ff g7 &% & qar FfEay a=w g
arfim, T27 4127 &1 &1 Zaw a7
gferare g g | F Fgar g
g wifw & w47 qwii g
THE DEPUTY CHAIRMAN: Mr.
Rajnarain, you have already taken ten

minutes and now you will be very brief.
You must give time to others.

St TIHRATTIT  FIT FHITI A |
7-8 FX AF A0, g FMT F |
THE DEPUTY CHAIRMAN: That is

not the point. Everybody must have an
opportunity.
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THE DEPUTY CHAIRMAN: You
will make your point and wind up.
1 THATTEN 7z ufwgr
FIIFNT FE, TAFT THACHAN & 7
THE DEPUTY CHAIRMAN: 1
cannot give you more time. I will

give you one or two minutes more.
1 cannot give you any more time,

o THAATCAW . F=@T FATT AH

fmz w7 3 fifsw

THE DEPUTY CHAIRMAN: 1t is.
a Shont Duration Discussion. When
you were not here, everybody got
five 'minutes only.

Y TSACEAT g fmaz 2

Zifag o

THE DEPUTY CHAIRMAN: Mr.
Rajnarain, please, I will give you
two or three minutes only.

st TomrEw ;& aem g fE
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¥ fafwr 2o & ared w55 mifswf
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w4, fuar &, awdifa & =, T
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qrF  CATT-HTEN 4 a9 = aadl,
wfaw #=qrdl o7 ATETA AWl
q g1 WFTT ST T g 9qT @y

Discussion
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THE DEPUTY CHAIRMAN: That
will do.

Y UAFAW ;54 afgd Fegl
& fd & #17 w7 & wredm fae
qr HeqTTa ®1 O wifga &, gAE0
qeE e {1 Afaa gar § §i7 gaw
e 2 ! A agm g 3w A
q Wq Aq

THE DEPUTY CHAIRMAN:
will do, Please wind up.

St TRALGD © OF 7T AIAAAT
wiast | wew g f fes a &
oITHT JrAT T FT AT Ao e
FOAEATL § AT FZT— AT BIEH
fafrer o—fF e #1 WA
qEAT F 9 AL GAT W § IAE
faar dar ag feast 34T & sasr
gL THZ FHT FCHIT F T A9 & |

THE DEPUTY CHAIRMAN: Please
take your seat.

ot THATCAW © I 594 F1 FAT
T2 9% W= FIGT £ | FW I
s § az-faam ag, FrrerTT
w7 § g2fasa faapr 9v f5 =a-
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i ag gEre A ad g T T gaw F
oo FTAr 1 F qrIar wgen g W
ITH G 968 99 WA ¥ & oA
W@l g 7w faarr w5 faaa

CE I { S
THE DEPUTY CHAIRMAN: Please
take your seat. You have said enough.

SHRI ARJUN ARORA (Uttar Pra-
desh): Madam, I heard with great interest
the statement made by the Home Minister
this morning. The Home Minister has not
denied the CIA activities in the country.
That itself is a serious enough thing and a
frank admission for which I congratulate
the Home Minister. I hope he will

That
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take the follow-up action which logically
should be taken. I am personally not
concerned for the moment with the

Discussion

quesiion which political party or
parties took CIA money. The fact
that CIA money played a part in our

general elections is itself a very grave
matter. It means that our sovereignty and
our freedom are being interfered with by
an agency i)f the Government of the
United States, which goes on
proclaiming from the housetop that it is a
friendly country. That is something
very grave and I hope the Government
realises the seriousness of this. The
Home Minister's statement said that the
New York Times  report was based
on conjectures. It is several days since
the New York Times report was
reproduced in a summary form in the
press of this country. I expected the Home
Minister to make a fuller statement.
My sorrow is that the Home Minister's

statement does not remove the
suspicions resulting from the New York
Times report. We must realise that the

CIA is not an ordinary espionage agency.

It has a worldwide network with
unlimited resources. The CIA is
notorious  for subversion, particularly in

the newly independent countries of Africa,
Asia and  Latin  America. If we
are anxious to guard our sovereignty and
our freedom, we must take firm steps
against all CIA activities and see that the
CIA does not function this coun’ try. The
CIA is no credit to America. It has brought
a number of disasters to America. The
most famous of these disasters is the Bay
of Pigs disasters, The CIA organised an
invasion of Cuba and the heroic
Cuban  people slaughtered the CIA
agents like pigs in the Bay of Pigs. Our
Home Minister should be able non-
violently to repeat that  performance of
the Cuban people. AN HON. MEMBER:
How? SHRI ARJUN ARORA:
Remove them from India and we will
be satisfied. The CIA s, of course, a
danger to all that is good in America and I

hope the American Government itself
is realising- that it  has created a
Frankenstein ~ monster
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which will eat away ,ll that was once
remembered as good in the United States.
The most important lapse on the part of the
Government is the fact that the Government
ignored the warning given by Mr. T. T.
Krishnamachari in the air-conditioned
Shanmukhananda Hall of Bombay last year.
Mr. T. T. Krishnamachari said at the
meeting" of the A.L.C.C, in Bombay that the
unaccounted expenditure of Rs. 47 crores out
of the PL 480 counterpart funds by the U.S.
Embassy was something serious. The U.S.
Ambassador came out with an explanation
which did not convince any decent Indian.
The Finance Ministry was silent over it. But
it appears that the Home Ministry did not take
note of the statement, a very serious
statement, made by a former Finance
Minister who is a respected leader of my
party, the Indian National Congress.

Another important thing is who leaked the
C.B.1, report to the New York Times. The
Home Minister has said that it is based on
conjectures. He has not said that the New
York Times report is a tissue of lies. There is
obviously some element of truth in the New
York Times report. Who leaked the C.B.I,
report to the New York Times representative
in Delhi? It is something alarming. The C.B.1,
is considered to be the most reliable and
efficient investigating agency in the country,
and its reports are sometimes leaked out to
Mr. Lokanith Misra, sometimes they are
leaked out to the New York Times reporter in
Delhi. A very alarming fact of our life is that
foreign correspondents based in Delhi have
more opportunities in India than they have
anywhere else.

AN HON. MEMBER: Who said that?

SHRI ARJUN ARORA: Certainly. They
have more access to sources of information in
Delhi than the Indian journalists, Indian
pressmen, etc. Of course Mr. A. D. Mani is an
exception. Elections are not the only
occasion
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for C.I.LA. interference. There is the famous
organisation, Congress for Cultural Freedom,
with headquarters at Paris and a big branch at
Bombay. It is admitted on all hands that the
funds needed by this organisation were
supplied by the C.ILA. through -certain
sources. There are certain papers in this
country, 'Quest' for example from Calcutta.
Then there is one weekly published from Faiz
Bazar, Delhi. We do not see it here. Only a
few copies of it ar, seen, but several thousand
copies of it are airlifted to America every
week, and that paper is distributed in
America. It is , C.I.A.-financed paper.

AN HON. MEMBER: The name of the
paper?

SHRI ARJUN ARORA: The name of the
paper, if I remember correctly, is 'Thought'—
a good name but a bad thought. Several
thousand copies of that paper are flown to
America and distributed in America as
representative of Indian public opinion,
whereas the paper represents only the C.LA. I
think mere C.B.I, enquiry into this matter
will not do. The Home Minister has kindiy
stated that he is examining the C.B.I, report. I
hope the examination will not take a longer
time than is absolutely necessary. He should
come to this House and place his findings on
the C.B.I. report. Then We may consider the
appointment of a Parliamentary Committee to
go into this problem of foreign money
corrupting and polluting gur public life.

SHRI M. M. DHARIA (Maharashtra):
Madam Deputy Chairman, it has been very
wisely described by Messrs. David Wise and
Thomas Ross, the famous authors, that there
are two Governments in America. One is
visible and the other is invisible, and this
invisible Government is governing through
the Central Intelligence Agency. Madam, the
activities of 'he Central Intelligence Agency
are not limited t, intelligence purposes, but
they are much wider. If we look at the history
of some of the toppled Governments, we find
that whenever
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[Shri M. M. Dharia.] the small States have
gone against the U.S.A., it is through the
activities of the C.I.A. that they have been
toppled down. For me the Central Intelligence
Agency is not only a central agency for
intelligence but it is a centre of international
atrocities. This centre of international
atrocities has caused great danger to our
democracy. If we look at our country, we find
that foreign money and black money in this
country have created a new danger and a
new-challenge to our democracy and
socialism. When I say foreign moneys, it is not
only the money coming through the Central
Intelligence Agency but it is also the money
coming under the name of PL 480 and also
the money coming in from America; it is also
the money which comes from other countries
who support such parties in our country
which are more interested in some
international affairs than the interests of this
country.

Madam, if we want to save this democracy
in pur country, the time has come when the
Home Minister shall have to take a lead and
shall have to see that all these activities being
carried on through the foreign money and
through the black money are immediately
stopped, because we have seen in the last
general elections that a big part had been
played by the foreign money and also by the
black money. Rupees fifty lakhs have been
spent as per my information in one
parliamentary constituency alone

AN HON. MEMBER: Which consti-
tuency?

SHRI M. M. DHARIA: It is so. I am only
having five minutes.

SHRI BHUPESH GUPTA (West Bengal):
Which constituency?

SHRI M. M. DHARIA: 1 have stated that
when I spoke on the Hazari Report. Madam, if]
we look at these activities, it will not be possible]
for any poor man to contest any election|
because it is not possible, with the money]|
which is available I
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under the rules or which is allowed, that the
election could be fought. I do not know
whether there is any single Member, there may
be a few, but many of the Members are aware
that the costs have gone up and it is very
difficult to face such candidates who have
been sponsored through these monies, the
money coming from foreign countries and the
money coining from big industrialists and big
monopolists. Therefore, I would like to appeal
to the Home Minister today that when he has
been investigating into the affairs of the C.LA,
that will not be enough; he will also have to
investigate into the affairs of other things ,s
well, for instance, the PL 480. Crores have not
been accounted for. Where have those crores
gone? It shall have +o be investigated. Money
is coming from Communist countries. They
are not only 'windows' but they are the
floodgates from where this flood of money
pours into this country, which has created a
challenge to our democracy. If we want to
preserve our democracy and socialism, the
time has come in the history of our country to
see that all these activities are stopped. But
that is not enough. Merely to criticise the
Government will not do. Again it is a
challenge for us, for the hon. Members. Are
we prepared to say that in the interests of this
country, with that patriotic feeling, we shall
not touch a single pie coming from a foreign
country or coming from black money? Tf we
can create that sort of national character, I
have no doubt whatsoever that it will be
possible for this country to face an, m
challenge that may come. I am not worried
over the devaluation of the rupee. 1 am
worried over the devaluation of our character.
If we can rise to ths occasion, I have no doubt
that we shall strengthen the hands of the Home
Minister in finding out this money coming
through the C.I.A. or through some other
means and at the same time raise the standards
in this country, and it is in that context that I
would look at this affair.
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"American people have not been in
a position to assess these charges.
They know virtually nothing about the
Invisible Government."
|
THE DEPUTY CHAIRMAN: What j
are you reading from?

SHRI A. M. TARIQ: I am reading
from the famous book "The Invisible
Government' written by David Wise and
Thomas B. Ross.

AN HON. MEMBER: Reference j

was made to it.

SHRI A. M. TARIQ: Further it j
goes on:

"Its employment rolls ,re classified.
Its activities are top secret. Its budget
is concealed in other appropriations.
Congress provides money for the
Invisible Government without
knowing how much it is appropriated
or how much of it will be spent."
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"Robert Kennedy, in this inter-View
and a similar one with U.S. News and
World Report, said something else of
greater and historical significance. A
ranking official of the Government for
the first time admitted clearly and on
the record, that the Bay of Pigs was a
United States' operation, planned by
the Joint Chiefs of Staff and the C.I.A.
'The President had to give approval to
the Plan', Robert Kennedy said."

About the downfall of Mossadegh, I
quote from the same book.

THE DEPUTY CHAIRMAN: You

may be very quick about the references.

SHRI A. M. TARIQ: It says:

"The United States, of course, has
never officially admitted the C.IA.'s
role. The closest Dulles came to doing
so was in a C.B.S. television 6how in
1962, after his retirement from the
C.ILA. He as asked whether it was true
that the C.ILA. people spent literally
millions of dollars hiring people to riot
in the streets of Tehran and do other
things to get rid of Mossadegh. Is there
anything you can say about this?"

"Well", Dulles replied, "I can say
that the statement that we spent
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[Shri A. M. Tariq.j
many dollars doing that is utterly false."

(Interruption)

THE DEPUTY CHAIRMAN: Opera-tion
of the C.I.A. according to hii information.

SHRI A. M. TARIQ: Madam, in Burma

THE DEPUTY CHAIRMAN: Your time is
running out.

SHRI A. M. TARIQ: In Burma, which is
our neighbour, what happened? Then Chester
Bowles came and told gur Prime Minister—

"In New Delhi, Chester Bowles,
finishing his first tour as Ambassador to
India, had also been beset by the rumours.
To silence the anti-American rumbling,
Bowles, like Sebald, sought assurances
from Washington. The response was the
same: the United States was not involved in
any way. Bowles conveyed this message to
Prime Minister Jawaharlal . N

I just wanted to mention something about Mr.
Chester Bowles who is the American
Ambassador in India. He has been in this
organisation for years and years.

AN HON. MEMBER: The C.I.A.? SHRI

A. M. TARIQ: Yes, the CIA.

"The moving force behind Kennedy's
letter was Chester Bowles, then Under
Secretary of State for Political Affairs. In
the summer of 1961, Bowles set out on a
round-the-world trip to explain the new
arrangement. A fifteen-man team including
leading representatives of the State
Department, the C.I.LA, and the A.I D,
accompanied Bowles to seven regional
meetings with ambassadors and their staff."

[ RAJYA SABHA ]
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(Time bell rings)

I am quoting from the Time Magazine:

"At Langley's elaborate seventh-floor
operations centre, a bank of high-speed
(100 words per minutes) printers receive
top-secret traffic from the National Security
Agency,  diplomatic  reports  from
embassies, overseas information from other
countries."

These are the functions

SHRI BHUPESH GUPTA: The Time
of February, 1967.

SHRI A. M. TARIQ: Yes,
Time dated 24th Feburary, 1967.
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SHRI BHUPESH GUPTA: What is the
name of the paper?

SHRI A. M. TARIQ: The name of
the paper is the Hindustan
Times

han el o S8 S s g5
eyt KA g KRgyel oS

it will be treated as an unfriendly

act towards the American Govern-

ment.  Another man, within three
days, was transferred in consultation

#07 RS—1.

with the Editor-in-Chief. This is the
incident. I will request you .

SHRI S. S. MARISWAMY (Madras):
Is it fair on the part of the hon. Member
to name a journalist and attack him in his
absence here?

SHRI A. M. TARIQ: 1 have asked
him to make inquiries. I am not
attacking.

THE DEPUTY CHAIRMAN: Mr.
Tariq, please do not make any -efer-
ences to names.

SHRI A. M. TARIQ: I am requesting
the hon. Minister if it is not a fact ...

THE DEPUTY CHAIRMAN: You
may pass on the details to the Minister.

SHRI A. M. TARIQ: Another point.
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SHRI BHUPESH GUPTA: Did you
get the news that the Home Secretary
and the correspondent had dinner?

SHRI A. M. TARIQ: T will tell you. I
will read the New York Time*
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[Shri A. M. Tariq.] dated
June 13, which says—

"An official enquiry has quoted that
the C.ILA. had given some substantial
sums of m°ney to right-wing parties
and candidates during th, general
election. A New York Times report
this morning from New Delhi quoted
high Government sources."

THE DEPUTY CHAIRMAN: Your
time is over.

SHRI A. M. TARIQ: I ,ill take only
one minute. I will request not only the
Home Minister, but personally Mr. Y. B.
Chavan who is one of the noblest
citizens (f the country and also a political
worker, to go into this matter and find
out who these officials are; otherwise

ot g & (ILB) - - _.,J'i ILe
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Which is the source which has passed on
the information to the New York Times?

We shall face the truth whether the
whole report is trustworthy or not.

Thank you very much.

F[oft mogwo mftw (srg mos
wore) o yEm fedt Suvde, W
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¥ A% I W WE OF qIAAT 3H

[ 1 Hindi transliteration.
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TATT & WA TEAl A § o afa-
qrEl A9 78 2 & do wrde go %
HTg+ #47 f{. Hro HATEo To FT HFHE
§41 ¢ #ro mr¥o wo FuT 3 |
"American people have not been in
a position to assess these charges.

They know virtually nothing about the
invisible Government."

THE DEPUTY CHAIRMAN: What
ire you reading from?

SHRI A. M. TARIQ: I am reading.
?rom the" famous book 'The Invisible
Government' written by David Wise ind
Thpmas B. Ross.

AN HON. MEMBER: Reference ivas
made to it.

SHRI A. M. TARIQ: Further it joes
on—

"Its employment rolls are classified.
Its activities are top secret. Its budget
is concealed in other appropriations.
Congress provides money for the
invisible Government without
knowing how much it is appropriated
of how much of it ,ill be spent."

Wew, ®le #;TEo To FT HTHZ
1z & f& fo7 gewi § Fv@T ma
zrad & fom wewi § sl A

Z @ swfvwr #r geATgEn @
aq wAfew  AFF F @ EwwAl
@1 from ww ) zw famfas w

RIEAT & AT { AT IFT WA WOIE(
T fawe fmar # =0 a7 § @z @l
FTALY F G FIAT ARAE

"Robert Kennedy, in this interview
and a similar one with U.S. News and
World Report, said something else of
greater and historical significance. A
ranking official of the Government for
the first time admitted clearly and on
the record, that the Bay of Pigs was ,
United States' operation, planned by
the Joint Chiefs of Staff and the C.I.A
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'The President had to give approval to the
Plan,' Robert Kennedy said."

Short Duration

About the downfall of Mossadegh, I quote
from the same book.

THE DEPUTY CHAIRMAN: You may be
very quick about the references.

SHRI A. M. TARIQ: It says—

"The United States, of course, has never
officially admitted the C.I.A. s role. The
closest Dulles came to doing so was in a
C.B.S. television show in 1962, after his
retirement from the C.I.LA. He was asked
whether it was true that the C.I.A. people
spent literally millions of dollars hiring
people to riot in the streets of Tehran and
do other things to get rid of Mossadegh. Is
there anything you can say about this?"

"Well, Dulles replied, "I can say that th
a statement that ,e spent many dollars
doing that is utterly false."

(Interruption)

THE DEPUTY CHAIRMAN: Operation
of the C.I.A. according to his information.

SHRI A. M. TARIQ: Madam, in Burma

THE DEPUTY CHAIRMAN: Your time
is running out.

SHRI A. M. TARIQ: In Burma, which is
our neighbour, what happened? Then Chester
Bowles came and told our Prime Minister—

"In New Delhi, Chester Bowles,
finishing his first tour as Ambassador to
India, had also been beset by the rumours.
To silence the anti-American rumbling,
Bowles, like Sebald, sought assurances
from Washington. The response was the
same: the United States was not involved in
any way. Bowles conveyed this message to
Prime Minister Jawaharlal . M

[ 19 JUNE 1967 ]
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i just wanted to mention something about Mr.
Chester Bowles who is the American
Ambassador in India. He has been in this
organisation fox years and years.

AN HON. MEMBER: The C.1.A.?
SHRI A. M. TARIQ: Yes, the C.LA.

"The moving force behind Kennedy's
letter was Chester Bowles, then Under
Secretary of State for Political Affairs. In
the summer of 1961, Bowles set out on a
round-the-world trip to explain the new
arrangement. A fifteen-man team including
leading representatives of the State
Department, the C.LLA. and the A.LD.
accompanied Bowles to seven regional
meetings with ambassadors and their
staff."

Wew, A% TAM@ET Jo Uo WI¥o Az
arar T gfaar & AL qgew 7 Avo
gqrée Uo A aar fFar & qA 47 F2A
#t wEvT 780 7 & 977 9% wI¥W FU
AAF & UL TAT T AATTANA
% feram® & & 1

(Time bell rings.)

I am quoting from the Time Magazine:

"At Langley's elaborate seventh-floor
operations centre, a bank of high-speed
(100 words per minute) printers receive
top-secret traffic from the National
Security Agency, diplomatic reports from
embassies, overseas information from
other countries."

These are the functions .

SHRI BHUPESH GUPTA: The Time of
February, 1967.

SHRI A. M. TARIQ: Yes, this is the Time
dated 24th February, 1967.
Uew, THS gamar fgeEAra § o1
T ATTAIEANT & Az IS AT HTZ |
¥ WigT aifen # @ a@ ¥ WEw
F@r g 5 gq mow @
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[Shri A, M. Tariq.]
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SHRI BHUPESH GUPTA; What is the
name of the paper.

SHRI A. M. TARIQ: The name of the
paper is th, Hindustan Times .
a7 Za T oguT m nfgE-
TR &1 ATCHT AF A4 AT
it will be treated as an unfriendly act towards

the American Government. Another man,
within three

IRAJYA SABHA] ,
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days, was transferred in consultation with the
Editor-in-Chief. This is the incident. I will
request you . . .

SHRI S. S. MARISWAMY (Madras) : Is it
fair on the part of the hon. Member to name a
journalist and attack him in his absence here?

SHRI A. M. TARIQ: I have asked him to
make inquiries. I am not attacking.

THE DEPUTY CHAIRMAN: Mr. Tariq,
please do not make any reference to names.

SHRI A. M. TARIQ: I am requesting the-
hon. Minister if it is not a fact . .

THE DEPUTY CHAIRMAN: You may
pass on the details to the Minister.

SHRI A. M. TARIQ: Another noint.

oF W7 AT § 399 aTATad FET
AT § 47 T AL AT AT ITEA
F wreedieez q o faeelt § g F fow
F1 29 foadr v 718 981 @ a%9
g &9 fomar g fo e fafegt &
7z A A gd wve gm fefe wd
arr fafedt ad 2
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SHRI BHUPESH GUPTA: Did you get the
news that the Home Secretary and the
correspondent had dinner?

SHRI A. M. TARIQ: I will tell you. I will
read the New York Times dated June 13,
which says—

"An official enquiry has quoted that the
C.I.A. had given some substantial sums of
money to right-wing parties and candidates
during the general election. A New York
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Times report this morning from New Delhi
quoted high Government sources."

THE DEPUTY CHAIRMAN: Your time
is over.

SHRI A. M. TARIQ: I will take only one
minute. I will request not only the Home
Minister, but personally Mr. Y. B. Chavan
who is one of the noblest citizens of the
country and also a political worker, to go into
this matter and find out who these officials
are otherwise

ZHTQ ATE dTo FZ W7 FF( a7 AFAT
aar mfefaas &1 8 | § AR
¥ o 70 foE w1 75 % fag darv

L § | ST HYo &To AEe 7 gAY
#1, 98 qg 9 wamr Az
Which is the source which has
passed on the information to the
New York Times? We ghall face the
truth whether the whole report is
trust-worthy or not,

Thank you very much.

SHRIMATI YASHODA REDDY (Andhra
Pradesh): Madam Deputy Chairman, I have
been listening to the debate about the CIA. for
the last few minutes. It certainly hurts me that
we should give so much prominence to what
has been said by the New York Times.
Madam, this sort of mistrust and atmosphere
that foreign money is being used in this
country is being generated for quite a long
time. But since, of late, papers from outside
the country have reported we would not take
cognizance of it. Here, Madam, there are only
two things which I would iike to place before
you. If at all there has been an allegation, the
Home Minister was almost categorical. He
said that there has been no leakage and
whatever the New York Times has quoted
was more less a guess or conjecture. I hope
what he has said is true; otherwise 1 would
request th? Home Minister to find out how
this leakage came.

[/ 19 JUNE 1967 ]
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This is not the first time. Madam, whether
it is in India or whether it is outside, that this
sort of leakage is going on, and it is certainly
not good for our country. Madam, whosoever
has been responsible for this leakage, I must
certainly tell the Home Minister, has neither
been a friend of the nation nor has done any
good ser\'ice to the country, we must know.

Madam, the New York Times, as we know,
has condemned not one party or a few parties,
but they have condemned almost the whole
democratic set-up of this country. It is
certainly an insult to our nation. And,
Madam, though we have been free only for
the last twenty years, I should say we are
really a mature nation and it is not for
anybody to condemn our democratic set-up.
Whosoever has. leaked out the news has tried
to upset our Indian Parliamentary democratic
system. We have to find out who is
responsible for this and condemn him.

Another thing I would like to bring to the
notice of the House, Madam, is this. It is a
fact—the Home Minister may or may not like
to confirm it—that foreign money is flowing
into India, whether it is from the West or
from the East and, maybe, politically or
during elections also it might 'lave been
utilised, I do not know. Certainly, I ,m not
aware f it. I have-not fought the election, and
even when I fought it, I never got any money,
whether it is C.LLA. or any other things. I
used my own money.

SHRI ARJUN ARORA: You fought
without money.

SHRIMATI YASHODA REDDY: No. But
one thing ,, should remember. Ours is a very
large country. Politically we' are a nasont
country. We have not yet completely built up
our economy and our defences. We are still in
the stage of, despite being very big, trying to
build up into a world power. There are
SO many
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[Shrimati Yashoda Reddy.] big powers in
the world, Russians and Americans.
These two powers of the world are trying to
Balkanise the whole world.

SHRI V. M. CHORDIA
Pradesh): Now China is third.

(Madhya

SHRIMATI YASHODA REDDY:
Leave China alone. These two forces are
trying to help other countries. They are vying
with one another in calling names, the pro-
Americans trying to say that we are going
pro-socialist, and the pro-socialist saying that
we are pro-capitalist. And fortunately or
unfortunately, even we. Members of
Parliament, in India have learnt this sort of
mud-slinging busineess. We start saying that
the Communists are getting money from
outside and the others saying that the others
are getting money from other sources. By this
sort of thing, let me say, we are only falling
into the trap of either this country or that
country. Let us not. as Mr. Dharia said,
depend on anybody; let us try to live on our
own. And let us also not fall into the trap of
either the East or the West, and then fling
mud on each other which means ulitmately on
our ownselves. Let us not create so much of
confusion. Let us not fall into the trap of these
big powers. Let us look after ourselves. Let
Us safeguard the dignity and the integrity of
our country.

Finally, I would say that whosoever has
been guilty must be brought to book, if there
has been a leakage.

THE DEPUTY CHAIRMAN: That will
do.

SHRIMATI YASHODA REDDY: Let us
not destroy ourselves by proclaiming
ourselves either as American friends or as
Russian friends. That is all that I would like
to say.

THE DEPUTY CHAIRMAN: Mr. Mulka
Govinda Reddy. I am sorry I overlooked your
name.

[ RAJYA SABHA ] '
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SHRI MULKA GOVINDA REDDY
(Mysore): Madam, Deputy Chairman, 1 do
not want any foreign money to interfere in the
affairs f our country whether it is from the
U.S.A. or th, Communist countries or any
other country. It is unfortunate that som,
distorted version of the report of the Central
Bureau of Intelligence has been published in
the New York Times. The report says that
some high Government officer seems to have
briefed this correspondent of New York
Times. It is pertinent that the Government
should make a thorough enquiry into this
leakage and the alleged charge that the source
is a very high Government officer.

Madam, Deputy Chairman, it is not proper
for any country to interfere in the internal
affairs of other eour tries. We have adhered to
this policy. I do not want foreign money to
interfere in the elections of our country. It is a
calumny that this report has been published in
the New York Times saying that almost all
political parties in India have received money
from 0™ source or the other. According to this
report, it is said:

"The amount of money spent by
Communist Embassies backing the left-
wing was reportedly even more than the
sum spent by the U.S.A."

So it is an all-pervading report meaning that
all parties are in the pay of foreign Embassies
or foreign sources.

It is true that C.I.A. money has been spent
in other countries to subvert democracy.
Therefore, it is necessary that Government
should take proper action with regard to he
flow of foreign money into political parties'
funds. The Government should institute an
enquiry into the sources of money that each
party mobilises to fight the elections. 1
demand that a Parliamentary Committee be
instituted into the sources of money that
political parties get for fighting elections.
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Madam, the Home Minister said this
morning that , report of the Central
Intelligence Bureau has been received by the
Government ,nd that he had no time to study
his report. The New York Times published
extracts of this report, maybe distorted,
maybe based on conjecture, on June 13 and
14. This report has been published in the
Indian Express and other newspapers. I would
like to ask the Home Minister, after having
seen this report published in Indian
newspapers, and when he confessed that he
had already received a report from the Central
Intelligence Bureau, that he should come out
openly to say that the report that has been
published in the newspapers is utterly wrong,
far from the truth, or he should confirm that
there is some element of truth in the report
that has been published in this newspaper.

Short Duration

Madam, I would like to categorically
repudiate that the Praja-Socia-list Party has
not received any money from any foreign
country. The Praja Socialist Party General
Secretary, Mr. Prem Bhasin, has already repu-
diated this report, this calumny and Mr.
Surendranath Dwivedy, Leader of the P.S.P.
Group in the Lok Sabha, has also categorically
repudiated this report. I would, therefore, ask
that the Home Minister should come forward
and place the report on the Table that has
already been submitted to the Home Ministry
by the C.B.I. It is not proper to delay matters
because already some sort of maligning is
going on and some sort of calumny is going on
against certain parties. It is not proper for the
Government to keep quiet and not place the
report on the Table. According to this report of
the newspapers, "The Government of India
reportedly had no plans to make any report to
Parliament and there would be no public
protest to the U.S.A. or to the Communist
Governments." And the report in the New
York Times says "It is understood the report
had been studied by Mrs. Gandhi and Mr.
Chavan". Mr. Chavan says he has received the
report but he has not studied it. Yet
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this report says that both the Prime Minister
and the Home Minister appear to have studied
this report. So my humble suggestion and also
demand to the Home Minister is that, in fair-
ness to all political parties, he should place
the report of the C.B.I, on the Table of the
House and a Parliamentary Committee should
be appointed to enquire into the sources of the
money that political parties receive, either
from foreign countries or from indigenous
sources. Also the leakage of this report should
be enquired into and the high Government
source that has been quoted in this report
should also be enquired into and proper steps
should be taken to put down such things.

SHRI DAHYABHAI V. PATEL (Gujarat):
Madam, it is a matter of regret to everyone
that the fair name of this country should be
tarnished in the foreign press by a report of
this type. If, however, the report is true, it
calls for some action. I have taken care,
Madam, to get a copy of the statement that the
hon. Home Minister made here this morning.
He said that the report was being examined
carefully. He did not say that he had no time
to study it. But at the end, he says "The
bureau's finding are only conjectures." So if a
report of this type is published only on
conjectures, this is also a matter that needs
careful consideration.

SHRI B. K. P. SINHA (Bihar): No, only
the New York Times' findings, no Bureau.

SHRI DAHYABHAI V. PATEL: But that
is the thing that has tarnished our image most.
As regards the report that the hon. Home
Minister is considering, I would like him not
to delay the matter very long. Madam, the
Secretary of the Swatantra Party, Mr. Masani,
denied flatly that the Swatantra Party receive
any money from this source. Mr. Dandekar,
Acting Secretary, has denied that our party
received any money from this source. Both
of them have aftirmed
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[Shri Dahyabhai V. Patel.] | Government shoud carefuly look into.
that every pie that this party receiv| Madam, I am one of those who have been
ed is accountable and that the acco| quarrelling about it for a long, time. You will
unts can be produced regularly. So| remember, Madam, that I asked repeatedly
there is no question of the Swatantra | questions about the monies in the Bank of
Party having received any money of| China and where they went. At one time, we
this type. But it is certainly a matter | were assured that a statement would be laid on

of regret that money of this type
should come and try to influence our
country's policies. Madam, how does
this start? I would like the Home
Minister to correct me if I am wrong.
The Prime Minister ten years ago,
when she was not the Prime Minister,
said that foreign money was playing
an important part in elections in this
country. And the then Prime Minis
ter, her father, Pandit Jawaharlal
Nehru, said no money was coming
into the country. Madam, after that
perhaps money or what money can
buy and so many things have come
into this country visibly newspapers,
printing presses and so on, on a pay-
when-you-can basis. I am referring
to Patriot and Link. On what basis
have they come? Questions were put
in Parliament. Have they not come
here to influence elections? What has
Government done about it? Thein,
what is the policy those papers follow?
What is the country whose directions
those  papers follow?  What
is the history of the world wherever such
organisations have gone? Have we not before
us the history of the East European countries
where countries have been taken over by
subversion, by propaganda, by disrupting the
economy and by creating chaos? Are we not
very nearly in such a condition? What are
these gheraos ? What are these incessant
types of strikes? It is not only a question of
high prices. It is a vicious circle. It is a
vicious circle that produces strikes, then
increased prices and then again you have fur-
ther demands. Then you have idleness or
gherao or sit-in strikes. Where does all this
trouble come from? Are they sources inside
the country who do this? Surely, it is not the
Indian businessmen, who I believe are patrio-
tic, who finance such thing to destory each
other and to destory their business?  This is
a matter which  the

the Table. After two years of persistent
questioning, the last that we heard of it was
that it was not considered to be in the public
interest to answer the question. Madam, this is
where the root of the trouble is. The Congress
Party is not sure of itself. The Congress Party
looks once this side and once that side, once
wants something here and once wants
something from there. It is the Congress
Party's greed for money that has made the
elections so expensive, that has made
businessmen so corrupt. You go on putting
pressure for getting money. To pay you
money, some of them— I certainly deprecate
it—have collected black money to pay to the
Congress funds. This is the root of it.

SHRIR. T. PARTHASARATHY (Madras):
Is the Swatantra Party coming out successful
without spending any money?

SHRI DAHYABHAI V. PATEL:
Therefore, 1 support any demand for an
enquiry. It is certainly time that the
Government woke up. But does the
Government want to wake up? Does the
Government want to allow us to make
progress or does the Government want to lead
the country to chaos? I am not sure. The
Prime Minister does not seem to be sure who
are her advisers, where they are taking her
and where the country is going every day. We
are going economically to ruination. In the
world we are kicked. Our prestige is at the
lowest. In our Own country, our policemen
are slapped. This is the worst situation we
have come to. And who is responsible for it?
It is the Congress Party that is responsible for
this. Thank you.
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SHRI BHUPESH GUPTA: Madam,
Deputy Chairman, a few issues are involved
in this. The first issue is whether there has
been a leakage of the alleged C.I.P. report
with the Home Minister and the Prime
Minister. We are not clear about it. Whatever
the report is made of, conjectures or
otherwise, the American paper, the New York
Times, says lhat its contents are based on

materi-ils supplied by some official sources
in India. Therefore, according to the

paper, it is a case of leakage. Now
the Home Minister has been in posses
sion of this report for some time.
He should be also in a position

to tell us now whether the New York Times
report is substantially correct, thereby
establishing a case of leakage. This is very
very important. Now I would ask him to lay
the C.LB. report on the Table of the House.
Should he have any hesitation, tentatively I
would suggest to him that he should show the
report to the Chairman of this House and the
Chairman should compare it with the report
which appeared in the New York Times and
then kindly tell the House whether it is a case
of leakage. We can settle it that way. Quite
apart from the merits or demerits of what the
C.LB. has written, the position should be made
absolutely clear. Four days ago he said that he
had not studied it. I am sure by now he has
studied it. We should like some light to be
thrown on the subject. Then, if it is a case of
leakage, it is a serious matter. Nobody knows
in this country how things are transmitted to
the U.S.A. I have heard it said in the Congress
circles that some 10 days ago there was a
dinner between the Home Secretary, Mr. L. P.
Singh, and the correspondent of the New York
Times and this report appeared after that
dinner. I cannot vouch for it but I say that I
have heard it in the circles of the ruling party.

SHRI A. D. MANI (Madhya Pradesh):
How many were present at the dinner?

SHRI BHUPESH GUPTA: I do not know.
You find that out. Therefore it is for the
Home Minister to find out. He can find it out
toy a simple question put to the Home
Secretary. I am not saying anything but this is
being said.

Then ith regard to this, first of all I would
not like the C.I.B. to
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investigate into the affairs of any* political
party in the country. What right has it got? It is
an outfit of the Congress Party in power. It is an
outfit of the Government and I am not one of
those of the Opposition who is going to submit
to an investigation or probe by an organisation
which is an appendage of the Congress admi-
nistration. Significantly enough, practically all
the parties have been mentioned directly or
indirectly in this report. The entire Opposition
has been mentioned but the report gives no
indication of the Congress Party at all. Am I to
trust such an organisation?

Short Duration

SHRI RAJNARAIN (Uttar
Congressmen are mentioned.

Pradesh):

SHRI BHUPESH GUPTA; Congressmen
do so many things. Leave them out but the
Congress Party is not mentioned. It is rather
significant but we will know when the report
is published. If at all there is to be an
investigation, the C.I.B. or any outfit which
has anything to do with - the Congress party
in power or whichever party is in power
should have nothing to do with the
investigation. It is out of bounds for
investigation. We do not have faith in that.
We know what kind of report it produces
when it is necessary to put in detention and to
persecute and malign certain parties in the
interests of the ruling party. Therefore I make
it absolutely clear and I ask my Opposition
friends also not to put faith in an outfit of the
Congress Government. You can have
parliamentary  investigation  or  other
investigations, I do not mind.

With regard to the CIA. what are you
doing? Are you carrying on any investigation
into the operations of the C.I.A.? First of all
find out how to operate. Then we will discuss
about the money. The exposure of the C.I.A.
has come from the U.S.A.
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itself, for example, in the form of five articles
in the New York Times of April last year plus
an editorial:

Dismission

"Many people directly in C.LA.
operation have admited in public
statements about the C.ILA. funds being
given to various organisations and
individuals in different parties."

The only thing I would like to say in this
connection is, I would ask the Home Minister
personally to read those articles—and I can
supply him copies of them as I have got them
cyclostyled—and you will see that in this
article it is said that the Singapore Prime
Minister made a press statement—it is quoted
in one of the articles—that the C.I.A. offered
him a bribe of 3.3 million dollars in order to
hide something which was not convenient to
the Americans. No other than the Singapore
Prime Minister revealed it to the press. In
those articles it is said that the C.I.A. wanted a
man in President Nasser's office. They were
trying to get information from there. Similar
other instances are given. Am I to understand
that the C.I.A. operators here are not putting
men in high places, high and important offices
and establishments of the Government? Our
information is that the C.I.A. has cast its net
far and wide in high places. And I should also
like to know whether the C.B.I, itself is free
from the C.I.A's influence. The point is
whether the Central Intelligence Bureau and
other investigating authorities of the
Government of India are tree from C.ILA.'s
influence; that should be found out. I have
gone through Patterson's books in which it has
been pointed out how some of these
Intelligence agencies of the Government of
India were working alon" with the C.I.A. and
the American agents in India Calcutta and
other places. Madam Deputy Chairman, all
this calls for investigation. The Home
Minister should not allow these parties to toe
maligned. We shall settle our quarrels here.
But, Madam, internationally the parties
working in
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[Shri Bhupesh Gupta.]

Parliament have been maligned—by 1

leakage. Now we shall seeto  the leakage,

the investigation into  the leakage carried

out by one or more officers of the Government

of India.

rt Duration

Madam Deputy Chairman, I regret that my
hon. friend unnecessarily brought in the
Patriot' and the 'Link' here. How do they come?
They are a public limited company.  You
can see their accounts. Certainly  they are
progressive left wing papers.  But that is no
reason why they should be accused on that
score. They can find it out from their
accounts, etc. Let me make it clear that I have
nothing to do with them. I have up to now
never been to that office. But simply because
Shri Dahyabhai Patel does not like it,
therefore, it should not be attacked in this
manner. It is a company registered. The
shareholders are there. = Some Congressmen
are there, I find. Some friendly Swatan-tra
people may be there also as shareholders, it can
be found out. But it is not proper to attack it in
the absence of facts. But then Mr.
Dahyabhai Patel omitted one thing; he
omitted the Congress of Cultural Freedom of j
which Mr. Masani is the high priest, and that
Congress of  Cultural Freedom itself has
admitted, and Mr. Masani has also
admitted that the Congress of Cultural
Freedom gets money from the C.LA. And
my friend, Mr. Dahyabhai Patel, the beloved
friend of Mr. Masani, does not know home
truths in this matter, and it is a little surprising,
Madam Deputy Chairman. I hope Mr.
Chavan will rise to the occasion, because the re-
putation of most of the parties is at stake.
My friend of the =~ Samyukta Socalist Party said
that his party has not been named. My party
has not also been named. But that is not
the point. Left wing parties, who do not know?
But that is not the point. The point is that the
parties  functioning under the Constitution
in Parliament, making together, what we
call, our parliamentary institutions and the
democratic system have been tarred with the
blackest brush.
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Therefore, to vindicate their honour,
to vindicate their dignity, to vindicate
their reputation, in the first
place the leakage should
be tracked down. Firstly, the person

or persons responsible should be punished.
And. secondly, the cards should be laid
on the Table of the House. We are prepared
to come under the gaze of the entire
world and vindicate our individual honour
as well as the honour of the  entire country.
At the same time I would again appeal to
the Home Minister for goodness' sake;
Mr. Chavan, Ministers do come and go,
but the cloak and dagger policy of the
C.IA. remains. Hold a thorough  inquiry
into the operations of the C.I.A. Locate their
seats. Locate their centres. See through how
many universities or institutions they
have penetrated. Look into how many
offices in  the South and the North Blocks,
and other places including those where your
intelligence service is located they have
penetrated.  This is for the  good of the
country. This is the greatest security
measure today that you can take. Or
else, it seems that their job, or the
Government's job, is to carry out even
assassinations even, if necessary,—that job is
all still secret— in order to serve the
pentagon  and other sources. Therefore, I
hope, Mr. Chavan will take the opposition
into confidence and tell us the manner in
which he is carrying out a thorough
investigation, a probe, into CILA's
operations in the country which, by all
accounts, are growing day  after day.

SHRI A. D. MANI: Madam Deputy
Chairman, the debate on this subject shows
the anxiety and consternation which Members
of Parliament feel about the disclosures which
have been made about certain intelligence
agen-cey, the Central Intelligence Agency. In
this connection I may say that even the person
who established the Central Intelligence
Agency, namely, President Truman, who
made it a part of the Defence Budget of the
United States not subject to any audit,

recently said:
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"We have grown up as a nation
respected for our free institutions and for
our ability to maintain a free and open
society. There is something about the way
the C.ILA. has been functioning that is
casting a shadow over our historic position
and I feel that we need to correct it."

That is to say, the father of the Central
Intelligence Agency, President Truman, has
said that he is anxious about the way in which
the Central Intelligence Agency has been
functioning. Madam, it is well known that the
C.ILA. has been responsible many acts of
subversion all over the world, and one of the
recent stories that has been put forward,—I
may mention it to the House—is that the
poster warfare that is going on in China is
financed by the Central Intelligence Agency.
All those Red Guard posters, which are
appearing in Peking, they give advance views,
which are not known even in Peking. They are
printed in Taiwan and air-brought, so that the
regime in China may thus be subverted. I do
not know how far it is true, that the Central
Intelligence Agency is responsible for what is
happening in China.

Regarding the report which has
been submitted to the Home Minis
ter, I would like to say that the C.B.,
of India is not the C.IA. of America.
The C.ILA. of America has
got some ruthless efficiency about it. The
C.B.I. has not been able to put Mr. Biju
Patnaik on the mat. The C.B.I, has not been
able to catch even the small flies among the
corrupt Chief Ministers in the country. I do
not attach much credence to the report, the
C.B.I, has submitted to the Home Minister,
because much of it is based on hearsay.
Regarding the C.I.A. I have read somewhere
that the organisation is so secret that nobody
knows who is a member of the organisation. If
you talk to and ask the head of the C.LA.
whether A or B is a member of the
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organisation, he would not confirm it. The only
person who has got the right to ask for
information about the C.I.A. is the President of
the United States and nobody else, and the
President of the United States is a very busy
man; he does not know who are the members of
the C.ILA. I do not think that our Central
Intelligence Bureau would have really got any
information except bazaar gossip about the
various parties. This is not to say that
foreign money has not been flowing into India to
finance political activities. There is some
credence in the report that the election against
Mr. Krishna Menon was also influenced by
foreign money, because money was flowing so

freely. 1 do not suggest that the patriotic
parties which are represented here by the
P.S.P., the Jana Sangh and the
Swatantra would have applied for
money to any  foreign  agency. But
it is likely that infiltration of foreign
money might have taken devious formy in

the shape of donations by  patriotic individuals
who wanted certain  parties to succeed. This
kind of thing goes on in every country, and
no investigation, not even parliamentary
investigation  of the kind that  has been
suggested, can find out the real culprits in the
matter. But, Madam, it is a matter of honour.
The Central Intelligence Bureau of our
country has submitted a bazaar gossip report to
the Government and defamed many
parties except the party to which my hon.
friend, Mr. Rajnarain, belongs, which
has not been traduced by any party because
nobody is likely to trust it with funds. I would
only like to suggest that since the honour
and integrity of political parties has been
challenegd, the Government of India should
appoint a retired Judge of the Supreme Court
and ask him to conduct an inquiry so that
those who have allegations to make may
lay them before that Judge, and I am
confident that all political parties would be
acquitted of the charge of receiving  foreign
aid for carrying out their political activities.
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THE DEPUTY CHAIRMAN: Miss Mary
Naidu. you wanted just a minute to ask some
questions.

MISS M. L. MARY NAIDU (Andhra
Pradesh): Thank you, Madam, for calling me.
It is really shocking to our honour as a
country to hear that money is being thrust on
us to make us pro-American, pro-Russian or
pro-Chinese etc. Are we not intelligent
enough to see that this is only a device to
make us fight against each other? And don't
we see that they are succeeding in it and we
are fighting with each other? With folded
hands, I beg of this House and say, do not fall
into this pit. Let us be united and let us project
our united image to these countries. I want the
Government of India to be intelligent and to
be vigilant about every country. Whether it is
America, Russia or China, they want to do
what they think is in the interest of their own
country. It is for us to be alert and not to fall
into these pits. First, Madam, let me ask a
couple of questions. I ask them in the interest
of the country as a whole. Is it a fact that the
U.S.A. Library in New Delhi has become a
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centre for collecting information for the
United States of America? Is it true that the
Soviet Union also has one agency on the
pattern of the CIA, called K.G.B.? May 1
know whether the Government of India
knows about this book called "Moscow's
hand in India?"

SHRI BHUPESH GUPTA: Have you read
it?

MISS M. L. MARY NAIDU; It was first
published in Sweden and then reprinted in
Bombay. Has the Government of India
checked up the facts revealed in that book?
Perhaps it is a very good book. I have not
read it and I do not know. What I want is that
our Government should be alert. Let our
Intelligence Department be really alert and
see that we do not sell ourselves to any other
nation. Thank you.

THE DEPUTY CHAIRMAN: Mr.
Mariswamy, you have just two-
minutes, for the Home Minister will

start replying at 6 o'clock.

SHRI S. S MARISWAMY
(Madras): Madam Deputy Chairman, this
reminds me of the story of a fellow who in
order to spite his enemy cut oft his own nose.
Now, someone high up in the Government
seems to have leaked out this news to a
correspondent  believing that this would
tarnish the good name of other parties. But
this is a fact which the CBI has to find out. So
first of all they should find out who is the
person who leaked it out before we take so
much trouble to study the-Report. This seems
to be a deliberate, calculated attempt to smear
the opposition parties. This has been done
earlier also. You may remember, Madam that
during th, debate on the Appropriation Bill 1
read out in this House itself a report of some
important Congress dignatory accusing
opposition parties of taking money from
outside. And then I demanded in this House
that a public enquiry must be instituted. But
nothing happened to my demand and
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[Shri S. S. Mariswamy.] now our dirty
linen has gone far away to America,
wherefrom we have this report. If there is
even an iota of truth in the report that some
party had taken money, it must be brought out
and the general public should know. I want
the hon. Home Minister to do that. I have
implicit faith in him. He is a brave man and
his bravery we saw during the Irido-Pakistan
war. So I believe he will not indulge in any
back-biting or in any kicking below the belt
attitude. So let him place the CBI Report
before the House and if it is dirty I'nen we
shall take it up here and wash it. After all it is
not some war estrategy concerning the war in
NEFA or Ladakh. It is a matter concerning
ourselves and so it is better that we examine
it. Let us examine it. And
'then if we find any truth in it ther. we will
appoint a committee to go into the whole
thing by a pubiic enquiry.  And if it is
found that
. foreign money was taken by any
'party, even if the leader of that party is
hanged no one will raise
seven his little finger against that.

Mr. Bhupesh Gupta, spoke about Mr.
Masani. I do not know how he got that idea, I
want to tell him that it was Mr. Masani
himself who first brought it out to the open
public that the said organisation was having
some connection with the CIA. He had the
courage to do it. Mr. Masani is hundred per
cent a patriot and he would not touch foreign
money even with a barge pole. That I want to
tell my hon. friend. Let us not indulge in these
mutual recriminations. Let us face facts and
see what the position is. Let the CBI first en-
quire and find out how the correspondent got
the information. Let the CBI check up the
movements of the correspondent, his past
activities. They can find out which Minister
he had seen or which officers he had contact-
ed and thus find out wherefrom he got the
news. It is not a difficult job, Madam, and I
am sure we will find -that out. Let it be
brought into the open. That is my request.

[RAJYA SABHA ]
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THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN): Madam Deputy
Chairman, I heard this debate for nearly an
hour and a half .

AN HON. MEMBER: Please come before
the mike.

SHRI Y. B. CHAVAN: I am nearer the
mike; I think the mike is now ready to catch
me.

SHRI BHUPESH GUPTA: The mike is
getting into stride.

SHRI Y. B. CHAVAN: I said I was
listening to this debate for the last hour and a
half very carefully and the most important
impression that I got was that this House is
very much concerned by the news that
appeared in 'New York Times' which is
throwing a sort of basic doubt about the
integrity of political parties of India. It is not
criticism of 'A' party or 'B' party; it is
practically a criticism of the entire democratic
system. Somebody who is cynical and wants
to create a doubt about the functioning of
democracy in this country may possibly like
to believe in this sort of information.
Therefore it is good that we have discussed
thi? question and you gave this opportunity to
me to say something about this question. But
I am not in a position to say completely

SHRI BHUPESH GUPTA: Why?

SHRI Y. B. CHAVAN: . . .
Report.

about this

SHRI BHUPESH GUPTA: But you have
to say something.

SHRI Y. B. CHAVAN: I am saying
something. Whatever I can say I am saying.
One thing is, I have not completely studied
the Report yet and it is rather difficult for me
to study the Report and form my opinion
about it because it is a very serious document
and a very big document Therefore it will
have to be studied in its different aspects very

carefully and it may be necessary even
*e
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have some further enquiries made before
forming any definite opinions or coming to
any broad conclusions. This is the first
impression I am getting.

SHRI BHUPESH GUPTA: But is it ,
leakage or not?

SHRI Y. B. CHAVAN: I ;m coming to
that point. That is why though I say that this
report is conjecture, certainly the fact i it can
be treated also as a sort of leakage because
the fact that the Report was submitted to the
Government is also information though the
information that it conveyed is conjecture
because it says that both the Home Minister
and the Prime Minister have studied it and
accurately agreed with that. It is completely
wrong. As I said till three or four days I have
not been able to read even a single line and
the Prime Minister has not even seen the
Report and my saying that it is conjecture is
based on this. It is therefore necessary to find
out who is the contact of the New York
Times correspondent. This will have certainly
to be found out and—I told the Lok Sabha
also—I am making efforts to find this out. At
the same time I must request Mr. Bhupesh
Gupta to be rather very careful when he men-
tions names because after he mentioned that I
immediately had enquiries made from by Mr.
L. P. Singh. He said that there was some sort
of a dinner when Mr. L. P. Singh and the
New York Times correspondent met. It is
completely untrue. Not a word has passed
between the New York Time correspondent
and let me.

SHRI BHUPESH GUPTA: Was there any
dinner?

SHRI Y. B. CHAVAN: No; there was no
dinner and no talk. Therefore I would request
Mr. Bhupesh Gupta to be very careful about
his contacts. 907 R.S.—S8.
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SHRI BHUPESH GUPTA: I wanted to
know from you because the Congress circles
were speaking.

SHRI M. N. KAUL:
conjectures.

"These are also

SHRI B. K. P. SINHA: I would like to say
one thing. I know Mr. L. P. Singh for the last
thirty years and he is one of the most
honourable officers that this country has.

SHRI Y. B. CHAVAN: Sometimes
somebody becomes a pet aversion to some
people.

SHRI BHUPESH  V3UPTA: Shri
Gulzariial Nanda does not think that way.
He laid it before us.

SHRI'Y. B. CHAVAN: I must request hon.
Members to realise that the person who is
occupying the very high office of the
Secretaryship of Home Affairs of this country
is a very important person. He is carrying a
very heavy responsibility, a very delicate
responsibility and if anybody from Parliament
treats him so lightly, really speaking w, are
doing damage to the country itself. I can
assure you that we have every faith in the
officer. He is the most honourable person. He
is doing his duty most scrupulously and most
conscientiously. That I can say.

ot PRV . WIAA A1, S AT
Far AT Tz Ay 7 A IFE AT AT
qr fa A7 umo o fag & 377 1A

~

#ff fran€ avT foaré
(Interruptions)

THE DEPUTY CHAIRMAN: Order,
order.

SHRI Y. B. CHAVAN: I am giving my
assessment of the officer be-
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[Shri Chandra Shekhar.]

going for training to any other coun-tary does
not mean that they become agents 01 that
country. Many of our military officers are
going to the U.K. (Interruption). I am on my
legs. I request the Members

THE DEPUTY CHAIRMAN: You must
be very brief. You cannot go on.

.SHRI CHANDRA SHEKHAR: Once the
Home Minister has cate-goricaly stited that
no officer or no agency of the Government is
a part of the CIA, is it open to any Member tc
assert again and again that they are the agents
of the CIA?

(Interniptions)

THE DEPUTY CHAIRMAN: Order,
order. Now, without interruptions please let
the Home Minister speak.

SHRI Y. B. CHAVAN: I really do net
know what has happened to the hon.
Members. Are we out to destroy the country,
the Government and everything and say that
IB is part of the CIA and this is part of that,
etc.? I think nothing would be left that way in
this country. Certainly, as Mr. Chandra
Shekhar has rightly anticipated it, when you
have to build up a new type of organisation—
the IB is an organisation which looks to the
internal intelligence as well as external
intelligence—new techniques have to be Jnali
up. Methods have to be learnt. That is always
done by a comparative study of the systems
of other countries. Naturally sometimes we
have to send people for training to different
countries. That is a different matter.
Therefore, does it mean that our system
becomes a part of somebody else's system?
That is beside the point. (Interruptions). 1 am
not conceding....

ot TRATTIEY  qTAAIET, B GEAT
wrgaT § fe g1 & Py 98 @ @i
Hro mr€e wo ¥ wTAAT 7 FF | T WY

[ RATYA SABHA ]
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% a1 & arq ot faarar u® w7 g
i w9y wza1 wrgAr g f5 757 aa
% afwarag ® A7 o wife e @
LT

THE DEPUTY CHAIRMAN: Please sit
down.

SHRI BHUPESH GUPTA: I hope you
know it.

SHRI can mention

names.

RAJNARAIN: 1

SHRI Y. B. CHAVAN: Madam, it is very
disturbing that when one is trying to make a
point, he is disturbed. I am speaking on a
very limited issue of this debate, about the
report which has been submitted to us. As I
have mentioned, the point is about leakage If
it is leakage of information ...

SHRI Br.UFESH GUPTA: You should
know by now whether it is leakage or .iot

SHRI Y. B. CHAVAN: I will go into that .

(Interruptions)

SHRI AWADHESWAR PRASAD
SINHA (Bihar): Three o, four people disturb
him.

SHRI BHUPESH GUPTA: I am net
disturbing him at all. I wanted to know
whether Mr. Chavian has had & look at the
jeport of the CBI or IB. New. having lead it,
he got the impression thai what has appeared
in the New York Times is a case of leakage,
however inaccurate or distorted it may be.
This is all that I want to know
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SHRI Y. B. CHAVAN: As I said, I am
certainly making efforts to find out. When I
say that it is a different matter. Let us go back
to how this enquiry had to be started. There
was a discussion in both Houses and open
charges were made that foreign money had
played a very important role in the last
general elections and normally it plays
certainly a big role in our cult; ra! and
economic life as well. So, it was my
colleague, the External A fairs Minister, who
assured that some such enquiry would be
undertaken by the IB. The IB was asked to go
into this in the last tew months and they have
submitted a first report. As I said

SHRI BHUPESH GUPTA: Did they meet
any political party?
S TARCAN . FGT F AW A
foqa &, garzrarz & o 7% faer £

SHRI'Y. B. CHAVAN: I cannot say that. It
would be very unfair io mention A', 'B', 'C
like that, because the character and nature of
the enquiries have been such that they get
information from somewhere and sometimes
they get information frem the source. If I am
to base my conclusions on those reports, I
cannot base these reports on evidence that can
be produced and that can be relied upon.
Merely because it is information coming from
the source, it cannot be relied upon that way.
After studying it, we will have to come to
some broad conclusions about this matter.
Certainly I am one with the hon. Member, Mr.
Bhupesh Gupta, that we will have to find out
the methods and modus operandi of this
foreign money that is functioning here. This is
certainly a very dangerous trend. It is
certainly a danger to our independence, to our
democracy and other things. We will have to
find out the methods and take some decisions
to stop it, to prevent it and to eradicate it.
There is no doubt about it. That is the most
important thing. Ultimately we will
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have to study it and the broad co,-! elusion I
will share with this. hon. House, not the report,
but the conclusions certainly. Then certainly I
will discuss it with hon. Members opposite also

SHRI BHUPESH GUPTA: How?

SHRI Y. B. CHAVAN: After
conclusions.  (Interruptions).

my

THE DEPUTY CHAIRMAN: He is'
studying it—he says.

SHRI BHUPESH GUPTA: H, says he will
give the conclusions, not the evidence. When
all the parties are involved, how do I know
that the Congress Party will not grind its own
axe?

SHRI'Y. B. CHAVAN: You say that when
I do that. Do not merely anticipate it.

SHRI BHUPESH GUPTA: I do not say
that you will do it, but this is the impression I
get.

SHRI Y. B. CHAVAN: I cannot and I am
not committing myself to submit the report
that type of report before this hon. House.
That itself we will have to think about when
we proceed. This is all that I have to say.

(Hon. Members stood up)

THE DEPUTY CHAIRMAN: That will be
enough. (Interruptions). (To Shri Bhupesh
Gupta) You alone and no more.

SHRI BHUPESH GUPTA: I leave it in your
hands and the House. Now, tiow long will the
matter continue? All the parties stand maligned.
Now, the Home Minister should clear the
position. I have suggested let him come and
shoW the report to you, so that ' th, matter is
settled.
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THE DEPUTY CHAIRMAN: That
suggestion has been made in the morning
already.

SHRI Y. B. CHAVAN: When I say these
are all conjectures, I a'm really speaking
clearing the political parties.

GMGIPND—RS—907 RS—7-2-68—570
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. THE DEPUTY CHAIRMAN: The House
stands adjourned till 11 A.M. tomorrow.

The House then adjourned at
twenty minutes past six of the clock
till eleven of the clock on Tuesday,
the 20th June, 1967.



